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FINANCIAL EXPRESS

SATURDAY, FEBRUARY 14, 2026

ADDENDUM TO FORM G ISSUED ON 29TH JANUARY, 2026
EXTENSION OF TIMELINE FOR SUBMISSION OF
EXPRESSION OF INTERESTFOR JUPITER LANDSCAPES PRIVATE LIMITED

=

M g F W a=
ALPINE HOUSING DEVELOPMENT CORPORATION LIMITED
CIN : L85110KA1992PLC013174
Regd off; 302, Alpine Arch, No. 10, Langford Road, Bangalore 560 027, Karnataka, INDIA
WWW.alpinehousing.com, e-mail: contact@alpinehousing.com Fax:91-80-22128357, Tel:+91-80-40473500
Extract of the un audited Standalone Financial Results for the quarter ended 31 December, 2025
Rs in lakhs except EPS

B Earlysalary

(FFERATING IN REAL ESTATE INDUSTRY,
HAVING PROJECT AT THANE, MAHARASHTRA, WITH ITS 0WH LAND.

{Undersub-regulation (1) of regulation 36 of the Insolvency and Banloruptcy Board of India
{Imsolvency Hesobullan Process for Comporate Persans ) Begulations, 2016}

5L | RELEVANT PARTICULARS
1. |Mare of the conparate debtor lupiter Landscapes. Prate Limitad

Earlysalary Services Private Limited

CIN : U67120PN1994PTC184868
Registered Office: Unit No. 404, The Chambers, Viman Nagar, Pune, MH 411014

|alomg with PAN & CIN LLF Ma. PAN Mo AADCIZ339E SIN Quarter ended 9 months Ended Year ended Contact No: 02067639797, Website: www.earlysalary.in
| CIN ko - L FL-lL‘}EMH.!L‘J.dF TCEE11TY Particulars 31.12.2025 30.09.2025 31.12.2024| 31.12.2025| 31.12.2024 | 31-03-2025 Extract of Unaudited Financial Results for the Quarter and Nine Months ended 31st December, 2025
2, | Address of the registered office F 1, Plot No 99, Kavya Aura, Ground Floor, Tulsiwadi Unaudited Unaudited Unaudited| Unaudited | Unaudited | audited
T CanscaT, | M - -
g, Cendiggc EAUAAC, ML R L 1 | Total Income from Operation(Net) 2223.83 1527.60 222337 5484.15 4375.27 5919.47 (INRin Milion)
| L R _Murntai, Maharashira, india, 400034 : Standalone
5 o f . majorty Camoany : . - - :
A |:|':3'!,.EII = 07 maca wharg majormy T:l? oAy |'I_=|.-.E-l ] ”.:":l E‘EI'JLE project I'I?_l'l'-lf'qu_ 7 2 Net profit for the period(before 257.02 86.52 208.84 328.121 267.30 409.41 lil’o Particulars Puarcerended mQuarterended ?uarter ended \l(earended
of fwod assats are Incatod iE:_'n.;:.'a %FTFIE-L: I|:g.;1l_'l_"|_'| at Tl';,_lr'.'n_'.'g, no 3571, 3R2, Exceptional and Extraordinary items and . 31% December, 2025 30t September, 2025 31 December, 2024 31% March, 2025
JG43, 364 Village Boriwerds Kasarmdadi tax) (Unaudited) (Unaudited) (Unaudited) (Audited)
:h:'“:-'lr_;”'“ i, '--'I"I'“-]M_S' e Rt ";:l'gﬁ?;'—"-" 3 Net profit for the period before Tax (after 208.81 64.66 87.88 395.16 328.13 626.70 1 | Totalincome from operations 3,633.16 3,115.10 2,650.98 10,081.28
ST PIviser e ity mall, Thane A exceptional and extraordinary items) |
= 3 P T , [ 2 Profit before t: 46291 379.09 325.79 1,336.64
4, |Further details indhading las) THE sarme can be ahailed by sending & request io - 4 Net profit for the period after tax ( after 216..94 68.77 171.24 339..45 272.53 503.29 | oo
| Eyaatale financial slatemsns [ EH DRT AR E 0T Exceptional and extraordinary items) I | 3 | Profit after tax 345.04 28191 24131 1,001.85
(with schedises) of twe years, sts 5 | Total comprehensive income for the period | 216.94 68.77 171.24 339.45 272,53 506.29 4 | Total Comprehensive Income 24248 28117 239.85 99848
| af credilors-are evaifatle-at URL: y . (comprising profit for the period(after tax) |
5. |Eligidity tor ‘esalution ang licants | The same can be availed by sending & requast to. - and other comprehensive income (after tax) | | 5 | Paidup Equity Share Capital 1,945.36 1,803.92 1,752.94 1,752.94
under section 25(2)h) of the TR pitErci, comm. 6 | Equity Share Capital 1732.1898 | 1732.1898 | 1732.1898 | 1732.1898 | 1732.1898 | 1732.1898 6 | Reserves excluding Revaluation Reserve) 101280 9.300.89 774962 5169.04
__|Cade s avallabia at URL! | . o 7 | Other equity 6747.10 6219.61 6624.60 | |
6. |Last date far recelpt of Fiavised Date - Friday, 20th February, 2026 8 | Earnings per share(Rs. 10/- each) Ll _Networth 1225816 AL105] 9,502.55 9.942.78
axperassnn af imtarest [as extendad frorm earier date af a) Basic 1.25 0.40 0.99 1.96 1.57 2.92 8 Earnings Per Share (of Rs.10/- each) - For 1.82 156 137 5.85
Friday, 13th February, 2026) b) Diluted 1.25 0.40 0.99 | 1.96 1.57 2.92 ;ngégﬂg%‘;;fgommuedOpefat'O”S)
7. |Date of isswe of provisianal 2 of | Revised Data - Tuesday, 24th. Febmmry, 2026 - - =
prospaciive msoletion applcants | a5 extended From earmer dite of NOTES Notes:

.The above is an extract of the detailed format of Unaudited Financial results for the quarter ended 31 December 2025, filed with the Stock
Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,2015 The full format of the Unaudited
Financial Results for the quarter ended 31 December , 2025 are available on the Company’s website www.alpinehousing.com and the Stock
exchange website www.bseindia.com
1 Fril:]:'g'. Bt Waneh. 036 (a5 BXIEnaE0 Trom SaHET 2. The results have been prepared in accordance with IND AS prescribe(F:l under section 133 of the Compar?ies Act 2013
i e X or and on behalf of the Board of Directors
date of Thursdey, 26Lh Februan), 2026} Alpine Housing Development Corporation limited
Fridag, - Gih Manch, 2026 sd
SAKabeer
Chairman and Managing Director
DIN 01664782

ARIGATO UNIVERSE LIMITED

(Formerly Saboo Borthers Limited)
. Off.: Flat 802, Impressa Rise Apartments, Shivaji Nagar, North Ambazari Road, Nagpur - 440010 (M.S.)

_ Tersdeny, 1710 Febosry, 3026
Revisod Divie - Sanday, 15t Mach, 2026
[as wxtended Froam carher dale of
Suniay, - 22nd February, 2026]

The above is an extract of the unaudited financial results for the Quarter and Nine months ended 31st December, 2025 which have been reviewed by the Audit
Committee and approved by Board of Directors at its meeting held on 13th February, 2026. The full format of the aforesaid financial results is available on the
website of the Company and BSE Limited i.e. https;/earlysalary.in/regulatory-disclosures/financials/quarterly-disclosures/ and www.bseindia.com respectively.
The same can be accessed by scanning the QR code provided above.

B, | Last dade for submission of
abjEciions o prisisonal list

O | Db of s of Nira 5L al
|prospective resolullon appicants

-IEHI& of igsse of infarmsation
resmcrandun, esaluataon mstriy
and reguest for resalutlon plans to
;uu:rap-e-:'.we resodietion Bpplcants
| Lest cate far subimisalon of

| rasoluton plans

.| Process amail ki to sulmit

| Expression of Interest

[ Details of the corporate debtor
ragestration status as MSME

For and on behalf of the Board of Directors
S/d-

Ashish Goyal

Managing Director

DIN : 07264957

Place: Pune

Place : Bangalore
Date: February 13, 2026

Date : 13 February 2026

"Manday, B1h April, 2026

MARYADA COMMERCIAL ENTERPRISES AND INVESTMENT COMPANY LIMITED
Regd. Office: 106, (1st Floor), Madhuban Tower, A-1, V.S. Block, Shakarpur Crossing, New Delhi - 110092
Phone: 91-11-49901667 Web: www.maryadainvestment.in
(CIN: L65993DL1982PLC013738)

rFEsIpitErchp.com

" The Carporate Debtor is not registered as MSME

Date: 14022026 For Jupiter Landscapes Private Limited Extract of Financial Results for the Quarter ended December 31, 2025 STATEMENT OF STANDALONE UN-AUDITED FINANCIAL RESULTS
Place: Murmbai Sty FOR THE THIRD QUARTER AND NINE MONTHS ENDED 31ST DECEMBER, 2025 (Rs. In Thousand)
l:'ia:lﬂﬁ.ﬁ:?léil'lzklﬂy Standalone (Rs. In Lakhs) sr. Particulars STANDALONE RESULTS
Safnareed Signatory Particul t t t Y ded .
Far KDRA Insalvency Professionals Private Limitec articufars el?(;l::lrSZc el%:i‘lrs(lr en?;elgr];erc l\ii:l"cell::;i No. Quarter ended | Nine Months | Quarter ended
iastial o p- . s 31.12.2025 |ended 31.12.2025 31.12.2024
Sepojution Frafessional 31,2025 | 30,2025 | 31,2024 2025 Un-Audited : .
lupitar Landscapes Private Limited (Undar CIRF) Total income from operations (net) I 632.77 1345.25 0.00 712.42 (Un-Audited) | (Un-Audited) | (Un-Audited)
Reg. No: [BBY/IPE-0059/IPA-1/2022 23/50037 Net Profit/ (Loss) from ordinary activities after tax 45.88 60.94 -329.26 -330.58 1 | Total Income from Operations 2,456 8,576 aT1
: (Loss) Yy | I I
Comespondance Address of the Resolution Professional: 1601, Net Profit/ (Loss) for the period after tax (after | 45.88 60.94 -329.26 -330.58 2 | NetProfit/ (Loss) for the period
Uniconn. Dattaj| Saki Marg Andherl Wast. Mumbal - 400053 Extraordinary items) | before tax, Exceptional and/or Extraordinary items# 1,392 5,321 3,441
Paid up Equity Share Capital (Face Value Rs. 10/- per 609.62 609.62 609.62 609.62 heioe 2X, SXCoplona ancior =xtraordinary fems ) : ' (3:441)
Equity Share) 3 | Net Profit / (Loss) for the period before tax,
Reserves (excluding Revaluation Reserve as shown in the - - - 116.83 (after Exceptional and/or Extraordinary items#) 1,392 5,321 (3,441)
Balance Sheet of previous year) 4 | Net Profit / (Loss) for the period after tax
Earnings Per Share (before extraordinary items) (of Rs. 10/- fter E tional Ext ; it 1392 2 441
SALE NOTICE cach) (after Exceptiona gnd/or xraordlnaryllems) _ . ,39 ,969 (3,441)
» e RS : - . Basic- 075 100 540 ) 5 | Total Comprehensive Income for the period [Comprising Profit/(Loss) for the
For é-Auction under the provisiens of Insolvency and Bankruptcy Gode, 2016 Diluted: 075 100 540 s> period (after tax) and Other Comprehensive Income (after tax)] 803 3,815 (5,583)
HITRO ENERGY SOLUTIONS PRIVATE LIMITED Earnings Per Share (after extraordinary items) 6 | Equity Share Capital 12,450 12,450 12,450
CIN:-U2924BTN2014PTC094732 (of Rs. 10/- each) 7 | Reserves (excluding Revaluation Reserve) as shown in the
; Basic: 0.75 1.00 -5.40 -5.42 Audited Bal Sheet of .
(UNDER LIQUIDATION] Difuted: 0.75 1.00 75.40 Saz| E“ ted Ba a”hce ﬁe °Vp:e"'°:f;yejg ———
aming per share (Face Value of Rs. 10/- each) (for continuing an
The following Assets of Hitro Energy Solutions Private Limited (in Note: The above is an extract of the detailed format of Quarterly/Annual Financial Results with the Stock Exchange discont%nied 0 era(tions) ) .
Lieratctat va affared for Sala th h e-Aucti der th aF under Regulation 33 of the SEBI (Listing and other Disclosure Requirements) Regulation, 2015. The full format of the — P
iquiciation) are offered for Sale through e-Auction under the provisions Quarterly/Annual Financial results are available on the Stock Exchange website at www.bseindia.com I 1. Bgsm. 1.1 | 2.38 (217)
of Insolvency and Bankruplcy Code, 2016, The sala will be conducted Place: Nagpur For and on behalf of the Board of Directors | 2. Diluted: 111 ] 2.38 (2.77)
through e-Auction Platform: httpe://baanknet.com Date: Feb 13,2026 ARIGATO UNIVERSE LIMITED (Formerly Saboo Borthers Limited) Notes:
o I - sd/-Rajan Shah a) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
Details of Assets | Inspection Date and | Heserve  EMD amount Managing Director (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial Results are available on the
Date lime of Price and document| DIN-00932062 Stock Exchanges websites at www.msei.in and also on the Company's website at www.maryadainvestment.in.
Auction {in Rs.) submission | b) #-Exceptional and/or Extraordinary items adjusted in the Statement of Profit and Loss in accordance with Ind-AS Rules / AS Rules, whichever
' RDB INFRASTRUCTURE AND POWER LTD 's applicable.
| | | .dm“m [ ; st For Maryada Commercial Enterprises and Investment Company Limited
Electrical Fittings | On or Wednesday |Rs. Rs. 85,000/- - | fEomay H"EEE‘;“LEE; fﬂiﬁﬂﬁiiﬁfﬁﬂmﬂ lmilecy Sd/-
& Bulbs: before 4" March |8,50,000/- of EMD H s Hagd Office : Bikaner Building, 8/1, Lal Bazar Streat ,1st Floor, Room No - 10, Kalkata-700001 N ) Sati Na_th Das
ECIR 414 B595 ag® 026 amaunt, [ Ph No +01 00384 70761: Fax: 033-22420588 Place of Signing: New Delhi Director
CAT2 MB ELH/ Fabruary 12 00 The last data Email id ,’:sr'-:‘.lljlr'l.fr".al_f.gf-:‘.lhl"'hll"i.|.'“.-|‘|r'|'| CWebsibe: waow rdblindia,com Date: 13th February, 2026 DIN: 03114586
MFSH T 2026 Moon to for the EXTRACT OF STANDALONE UN-AUDITED FIMANCIAL RESLULTS
95 4an Th ; FOR THE QUARTER ENDED ON 315T DECEMBER :;:5 ) OXYZO FINANCIAL SERVICES LIMITED
ELH/ MFSR || 1.00 PM submission j r | = | ) XVZ0 {Formiarly Known a5 OXYZO Financial Sarvices Privats Limited)
228 Ts ELH/ FTES of the EMD 5.]  Particulars | Quarter Ended “Hins Months Ended | Year Ended o’ Y Registered office: Shop No. G-22C [UGF) D-1 [K-84) Grean Park Main, New Delki-110016
228 ELH +LR 228/ and hln-i ?11 I:I-n-r.-JEd ::.tﬂ s-esl -25 :::.De:l-zii i}-ﬂecl-zsd i.lt.n:;;tze;; 1;-!.1?:-35 Tol. Mo: 011-47640758, Website: www.oxyzo.in, CIN: US55200L2016PLCI06174
; T | | Unaudited|Unaudited | Unaudited| Unaudited| Unaudited]  Audited Extract of Standalone Financial Results for the Quarsr and nine month ended 31 December 125
FEBW/STAR V/iad) Df'“”me”[ I8 1. Total income from aperations (nat) | 2.339.89 | 226209 | 281889 [11,52567 [9,165.31] 11,347.73 [Reguiation 52 (8], read with Reguiation 52 (4), of the SEBI {LODR) Regulations, 2015] |
F14W/STAR Vig40/ 2" March 2 : Met Profit before tax and excepfional flems Sed3h | 4070 | 23057 | 110216 584871 75395 ) AN smcunty (n ¥ 1ok, uaiiees otherwin wieted)
ESRWISTAR /840/ 26 3.| Met Profit bafore tax and i Quarter ended Mine Months ended | Year Ended
3 &30 AT T | after exceptional items 32436 | 407.12| 23057 | 110216 58487 75895| |y 37 December |3 Saphenber! 31 December 1 Dacamber | 31 Decamber| 31 March
2 10,1 ¥ Sl 4. Mot Profit afler tax and afier exceptional fems | 24281 | 30455 | 17266 | 81961 437.72| 553.70] Mol Particulars 2025 2025 2024 2025 2024 2025
Bulbs etc. 5.| Total comprehensive income for the perod (Unsudited) [(Unaudited) | (Unaudited] | (Unaudited) | {Unaudited) | jaudited)
x ﬁ [Comprging profit for the pericd after tax and 1 Tu:-'.al income fromy Oparations J6AE344F 3490045 FR2BO06| 1.04TOEO7|  CB0SER0R| 11291612
1} The assets ara offered on .ﬂ.'.E IS5 WHERE IS BASIS, AS 1S WHAT IS and other comprehensive income after tax) 4781 | apdss| 17288 819.61| 437.72| 568.22 3 .Mul Profi | {Los] kot Ihe penod .
WHATEVER THERE 15 BASIS". B.| Paid-up Equity Share Capital | [before taw, Exceptional andir Extracrdinary itms) 1245474] 11422000 1086018| as9ier| 3351916 aamroT
2) Interested Bldders are advised to refer to the PROCESS MEMORANDLUIM (Face Value Re. 1/- Per Share) 12,038.84 | 2028.54 |1.728.34 | 203884 |1 72834 172834 3 'He[ Profit / {Luss) for the penod belore fax ' f
containing details of the assets, terms and conditions of online e-Auction ";1: glhar Equity SFare: L 0 g ° L RET R { lafar Excaplional andior Extraordinary itams| 12454.74] 116ZZ00f 0BE8738| -359TTET| 3351906 414107
rcess, Eligibility Criteria, Declaration by Bidders, EMD requirement etc ' ETF-IWS bl - 4 |Net Profa | {Loss) for the perod afer tax ' ' ' o - . il
P gibifity ¥ ay Basic: 0.13 0.16 0.10 0.42 0.25 0.32 i u
gvailable in the serice provide web portal- hiips)//baanknet.com and Diluted 013 016 a0 040 0.05 092 { lafker Excaplional andior Extraardinary llams) 2.404.86)  B6EE.TY 8,289.10 274044  A903.23 1  S48H N
submit the bid application farm and all the required dacuments along with EXTRACT OF CONSOLIDATED UN-AUDITED FINANCIAL RESULTS SCpS LN Sabes D e e s SeSi SRfiosl LML Solehi ot
EMD amount, via the Baanknet platform, FOR THE QUARTER ENDED ON 31ST DECEMBER, 2025 G-qE Ak O BRIy Tare R -BADAGG| DADAGE] S.367B6| 9404D6) G36T.86) 55786
; s ; In5|r.1rl1=-'|l5 antiraly equity in nature 143820) 143828 1.438.29 1.434.28 1,438 25 143829
ST Celr SHAl S1RERHN. IMERsng Hal (ERg Seraar sl ranAracy Il Particulars Quarter Ended Nin Months Ended |Year Ended |1 | Raserves {exchiding Revalustion Reserve) 1.12,687 98] 3.03.24181) 27782788 3.12687.38| 2.77.827.86| 28551562
ineligibility under Section 294 of the Code. The EMD deposited shall be Ng | 31-Doc-25 [30-5ap-25 | 31-Dec-24 | 31-Dec-25[31-Dac-24 | 31-Mar-35 5 uevwhh“prm"w Account ¥ 56,160 91 1 86,150.95] 188 180351 ,'5,;'-1@';- 180,180 35| 1,88,180.35
forfeitad, if tha bidder is found to beineligitle at any stage. _r >k Unaudited| Unaudited| Unaudited| Unaudited Unaudited|  Audited ':hhlel et 3~1g_5j|f-:j3E3 10,084 56 EIE,; BM.03| 3185023| 2B483403| 28232077
4) The Liguidator has the right 1a madify any tarms of the e-Auction process 1.:.T1:r1a| ncome from oparations "l”_f'!:' i 2,340.10 | 2,262 56 O |11,526.36) 0 a 1]Paid up Debt CapitadQuistanding Debi T.08,736.03] 6,20 172.53) 601.209.24| 7.0873603) 501208.24| 60275181
and rajact any bid in consuliation with tha Stsksholdars Consultation E':'NFﬂ Frofit belore tax and excepbional lems S17.64 407.40 0 1095.601 g . 121 Debt Equity Rata 222 200 1,78 23 1.76 206
tglha i : 3./Net Profit before tax and after exceptional items| 31784 | 407 40 o | 1095.80] 0 a e 4 = e e pyerag e ey
Commitiee 4,|Net Profit after tax and after exceptional itlems | 236.26 | 304.83 ¢ | 81315 0 o] ™} ;“'“9.5 P&’- S AT R i . T Bl st - - _ _— -
Date : 14" February 2026 Sdi- 5. Total comprehenshve income for the perlod | b sl e ol : f i i ;? :
R B.Mekala {Comprising profit for the period after tax and : Diluted (n Rupeos) 12.68] 1.9 1143 36.64 3456 45.17
Liquidator {other comprehensive income alter lax) 236.26 | 30483 0 813.15! 0 1 Note:
I the mattat of Hiro E Solutl Private Limited B Paid-up Equity Share Capital a] Theaboveis anextract ofthe detailed format of guanesty ended financial results fled with the Stock Exchange under Regulation 52 of
" |BE|1T|;E “::4 ;é‘;q:::g:lz.”: :Dgggﬁ.gﬂh;aﬂ‘:g_:‘;‘”ﬁ |(Face Value Re. 1/- Par Shars) 2.038.84 | 2.028.84 0 | 2,038.84] 0 0 the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full format of the quarterly ended financial
AR AR -AF.G. d i t" E.:_E;her Eq”';-’" Ty 0 0 0 ol g 0 results are available on the websites of the BSE Limited i.e. www.bseindia com and at ourwebsite www.oxyzo.in,
.o h\-'fh | tlllgf-- EII-EGEE .:Ba;"l'l':"_'gﬁ PR e . 0.13 018 o 0.43! 0 a b) Faor the other Bre ilems refered in regulation 52 (4} of the LODR Regulations, perinent disclosures have boan made to BSE Limdad
ail: hitro ligigmall.com g : LE y )
| Diluted: 013 016 0 0.43] 0 0 and can beaccessad onthe websita.
Note: ) The above standalone financial resulls {the statement’) for the quarer and nine month ended 31 December 2025 have been
The above is an extract of the detalled format of quarterly Un-audited Financial Results (Standalone and Consolidated) reviewed by the Audit Commiliee at its meeting heid on 12 February 2026 and subsequently approved by the Baard of Directors at ts
filed with the Stock Exchanges under Regulation 33 of the SEBI [Listing Obligations and Disclosure Requirements) meeding held on 13 February 2026,
R&guiatinns 2015 and other relevant provisions, The full format of the quarterly un-audited Financial Resulis For and on behalf of the Board of Directors
FORM - A i available on the website of the Stock Exchange{s) and on the Enmpany 5 website (www, rdbindia.com} ~ Sdi-
. PUBLIC ANNOUNCEMENT . The same can also be accessed by scanning the QR Code. E i __ Ruchi Kalra
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India For and on behalf of the Board Place : Gurugram Whole time Directar and Chief Financial Officer
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Sli- Dite : 13 February 2026 (DK 03903474)
FOR THE ATTENTION OF THE CREDITORS OF M/s. NATEMS SUGAR PRIVATE LIMITED
PARTICULARS DETAILS SRajaav fumar
. |Name of Corporate Debtor M/s. Natems Sugar Private Limited Place: Kolkaia Cfasperaon & e
4 Date : 13th February, 2026 Whole Time Director
. |Date of Incorporation of Corporate Debtor | 3" March, 2014
. | Authority under which Corporate Debtoris | Companies Act, 2013, VIPUL ORGANICS LIMITED
incorporated / registered Registrar of Companies, Hyderabad = = - (CIN: L24110MH1972PLC015857)
.| Corporate Identity Number (CIN) / /Limited | U15421TG2014PTC093249 - eq u I p m e nts I I m Ited Registered Office: 102, Andheri Industrial Estate, Off. Veera Desai Road, Andheri (West), Mumbai - 400053
Liability Identification No. of corporate debtor - Corporate Office: B 603-A, Kaledonia, Sahar Road, Off. W.E. Highway, Andheri (East), Mumbai - 400069
: : — - - CIN: L29190GJ2007PLC050607 Telephone no. 022-66139999, Fax no. 022- 66139977/75 Email Id: info@vipulorganics.com Website: www.vipulorganics.com
. | Address of the Registered Office and Principal | a)Registered Office:lll Floor, Plot No. 22 Survey No. ( . ) Extract of Un-audited Standalone and Consolidated Financial Results
Office (if any) of the Corporate Debtor 90/1, Trendz Eternity, Green Land Colony, Gachibow, Regd. Office: Block No.35/1-2-3-4, Village — Zak, Dahegam, Gandhinagar-382330, Gujarat, India . ,
Ranga Reddi, Hyderabad-500032, Telangana . . g , L ) for the quarter and nine months ended 31st December 2025 (Rs. in Lakh except EPS)
A Tel No: +91-2716-247236, +91-2716-269399, Fax No.: +91-2716-269033 « E-mail: cs@loyalequipments.com  Website: www.loyalequipments.com - -
S Arnerors b=t Il FXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & NINE MONTHS ENDED DECEMBER 31, 2025 [ Particulars L E Consolldated
s m_ra andarbAtor st . 2 No. Quarter ended  |Nine Months Quarter ended Nine Months
ii)Unit 2:— Madhu Nagar, Zaheerabad, Mandal, (Aml in Lakhs) ended ended
S Reddy Dist-502228. -
, preamery e Year to date figures | Previous 31.12.2025| 31.12.2024 | 31.12.2025 31.12.2025 | 31.12.2024| 31.12.2025
' g}scog‘r’sg%fg?b?;ermeme”t Date in respect | 10.02.2026 sr. Particulars For Quarter ended on for year ended Y;:i%ggggd (Unaudited)|(Unaudited)|(Unaudited)| (Unaudited)| (Unaudited)|(Unaudited)
) 31.12.2025]30.09.2025 | 31.12.2024 | 31.12.2025 | 31.12.2024 5 i i , , , , , ,
T Estimated date of dlosure of CIRP 1.08.2026 (Boing 180 days from 12.2.2026 No : . ! : . : 1 |Total income from operatlor_ls (net) 4637.57| 4,153.68 |12,372.74 | 4637.57 4,153.68 | 12372.74
. : Unaudited | Unaudited | Unaudited | Unaudited| Unaudited| Audited Net Profit /(loss) for the period (before tax,
i.e. from the date of receipt of orders of - E ional lor E . . 259 9 182.94 9 25194 1827 24
Hon'ble NCLT by Interim Resolution Professional) Total Income from Operations 2364.60| 1385.64| 188279 | 4908.24| 4668.14 | 757158 ! NX?%P“???'and for thxtfa OFd('j“EWf 'teTS) 52. 82.9 653.29 | 2519 82.79| 65240
et Profit /(loss) for the period before tax
. |Name and Registration Number of the CS Dr. Ahalada Rao Vummenthala, 2 | Net Profit / (Loss) for the period 211.14 168.18 314.53 480.27 809.38 1358.77 (after Exce(ption)al and /OF:. Extra ordinary items) 2509  182.94 653.29 | 25195 182.79 652.40
insolvency professional acting as Interim Registration No.: (before Tax and Exceptional items) ) . ' ' ' ' ' '
Resolution Professional IBBI/IPA-002/N00074/2017-2018/10172 . . 4 |Net Profit /(loss) for the period after tax
; ; ; : : : 3 | Net Profit / (Loss) for the period 211141 16818 | 31453 | 48027 809.38| 1358.77 (after Exceptional and /or Extra ordinary items) 18555| 14500 | 49376 | 185.32 14495|  364.33
Address and Email of the Interim Resolution |Flat No.113, Block-B, Sri Datta Sai Commercial before tax (after Exceptional items) , , : : . : : .
Professional, as registered with the Board ~ |Complex, Opp: Sapthagiri Theatre, RTC X Roads, P 5 |Total Comprehensive Income for the period
Hyderabad - 500020 4 | Net Profit / (Loss) for the period after 160.18 124.85 263.39 386.35 665.57 1066.18 [(comprising profit / (loss) for the period (after tax)
Email: rp.ahaladarao@gmail.com tax (after Exceptional items) and other comprehensive income (after tax)] 185.34| 144.91 493.13 185.11 14477 363.71
- [Address and e-mail o be used for Flat No.113, Block-B, Sii Datta Sai Commercial 5 | Total Comprehensive Income for the |  160.18|  124.85 | 263.39 | 386.35| 66557 | 1065.99 6 |Paid up Equity Share Capital
correspondence with the interim resolution Complex, Opp: Sapthagiri Theatre, RTC X Roads, period [Comprising Profit / (Loss) for (Face value of Rs. 10/- each) 1905.46| 1331.19 1905.46 | 1905.46 1,331.19| 1,905.46
professional Hyde_rz?bad.—500020 . the period (after tax) and Other 7 | Reserves (excluding Rgvaluation Rgserves as per
Emailid: cirp.natemssugarpvtitd@gmail.com Comprehensive Income (after tax)] Balance Sheet of previous accounting year) : - - - : -
fest dato for submigsion of lams 40022026 6 | Equity Share Capital 107900 1079.00 | 1079.00 | 1079.00 1079.00| 1079.00 8 | Baring per Equity share of Rs. 10/- each
| Classes of creditors, if any, under clause (b) | Not Applicable (face value of Rs. 10 each) (a) B_aSIC 110 0.90 2.92 0.90 2.91
of sub-section (6A) of section 21, ascertained R luding Revaluat -|- (b) Diluted 0.90 2.92 0.90 2.91
by the interim resolution professional 7 | Reserves (exclu Ing Revaluation — — — | 428247| 3667.07| 4008.49 ;
— , Reserve as shown in the Audited Notes:
' 2‘3”;‘; Xfu'tﬂi‘r’.'svi(?%f)?‘éfseesﬁt'é’t??é '(‘)jfgrtg('j‘?tdo:g Not Applicable Balance Sheet of the previous year) 1. The above Unaudited Consolidated & Standalone Financial Results for the quarter and nine months ended December 31, 2025 were
in a class (Three names for each class) 8 | Eamings Per Share (of Rs. 10/- each) (for reviewed by the Audit Committee and approved by the Board of Directors in their respective meetings held on Friday, February 13,
. | (a)Relevant Forms and a)https://ibbi.gov.in/home/downloads continuing and discontinued operations) 2026 and Statutory Auditors of the Company have carried outa "Limited Review" of the same
(oDetas of athorized reresentives | ot apicable 1. Basic: 148 116 244 3581 617 9.88 2. Based on the "management approach” as defined in Ind AS- 108- Operating Segments, the C tes ti
are available at - basic: : g pproach" as definedin In perating Segments, the Company operates in one segmenti.e.
Nofice is hereby given that the Honlble National Company Law Trbuna, Hyderabad Bench-, has ordered he 2. Diluted: Dyestuff, Organic Pigments and Organic Intermediates. Hence, disclosure of segment wise information is not applicable.
- . The Company has allotted 13,05,400 Equity Shares of face value of Rs. 10/- each at an issue price of Rs. 211/- per equity share

10.02.2026 vide its orders in CP(IB) No.84/7/HDB/2021 dated. 10-2—2026 and the order was received by the 1.
Interim Resolution Professional on 12-02-2026.

The creditors of M/s. Natems Sugar Private Limited are hereby called upon to submit their claims with proof on or 2
before 26.02.2026 to the Interim Resolution Professional at the address mentioned againstentry No. 10. '

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proofin person, by postor by electronicmeans.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised 3.
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class [specify class]in Form CA.

Submission offalse or misleading proofs of claim shall attract penalties.

These results have been reviewed by the Audit Committee and approved by the Board of Directors of the Company at their
respective meeting held on February 13, 2026.

The above financial results have been prepared in accordance with the Companies (Indian Accounting Standards) Rules,
2015 (Ind AS) as prescribed under Section 133 of the Companies Act, 2013 and other recognised accounting practices
and policies to the extent applicable.

The above is an extract of the detailed format of quarterly financial results filed with the Stock Exchange under Regulation
33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly 4
unaudited financial results is available on the website of the Stock Exchange (www.bseindia.com) and also on the
Company's website (www.loyalequipments.com).

(including premium of Rs. 201/- per equity share) to persons belonging to the public category / non-promoters by way of preferential
allotment on a private placement basis, as approved by the Board of Directors at its meeting held on 22nd December, 2025.Pursuant
to the aforesaid allotment, the issued and paid-up equity share capital of the Company stands increased to Rs. 19,05,45,660/-
divided into 1,90,54,566 equity shares of Rs. 10/- each, and the said equity shares shall rank pari passu with the existing equity
shares of the Company in all respects

. Previous periods' figures have been regrouped /rearranged wherever considered necessary to confirm to the presentation of the
current period. All the figures of financial results have been rounded off to nearest Lakh rupees.

Name and Signature of Interim Resolution Professional:

S I A i B Vormentoln The same can be accessed by scanning the QR Code provided F)elow. By order of the Board

Interim Resolution Professional . For LOYAL equipments limited For VIPUL ORGANICS LIMITED

M/s./Natems/Sugar Privs?te Limited / Sd/- Sd/-

IBBI/IPA-002/IP-N00074/2017-2018/10172 :

AFA Valid Date: 27/11/2025 to 31/12/2026 Place: Daheaam. Guiarat Alkesh Rameshchandra Patel . . Vipul P. Shah

Date and Place : 13-2-2026, Hyderabad. ace: Uahegam, Gujara (Managing Director) Place: Mumbai Managing Director
Date: February 13, 2026 (DIN: 02672297) Date: 13th February 2026 DIN: 00181636

epaper.financi EIEIFJI'ESS Cﬂm HYDERABAD



naren
Rectangle


CpAZE MAnAlElNgANa Fews

WL FINAHCIALENPRESS £0M SATURDAY, FEBRLIARY 16, 7004

FINANCIAL EXPRESS 35

LIMITED

PARTICULARS
1. |Wame of Corporate Dabior Ms. Natems Sugar Private Limited
2. |Date of Incorporation of Corporate Debiar | 3 March, 2014

3. | Autharity under which Carporate Debtoris | Gompanies Act, 2013,
incorparated | registered Regisirar of Companies, Hyderabad
4. | Carparate |dendty Number (CIN) / /Limed | UMS421 TG 4P TCO83245
Lishiity Identification Moo of compomaie debbor
. | Address of the Registersd Office and Princingl | ajRegistered Office:|ll Floor, Plat Ma. 22 Survey No.
Cefice (if any) of the Conporate Defior 501, Trendz Etemity, Green Lend Calany, Gachibowd,
Raniga Rieddi, Hyderabad-500032, Talangana
bjFactonyi)Unit1: Matems SugarPvt Lid  Koppadu
Post, Nindra Mandal Chittor Distt.- 517587, AP.
fijUnit - Madhu Magar, Zsheerabad, Mandal,

wn

Sanpga Reddy Dist-502228.
6. |(Insalvency Commencement Date in respect | 10002.2026
of corporate debtor
7. | Estimated date of closure of CIRF 11,08 2036 (Baing 180 days from 12-2-2026
L. from the dete of receipt of erders of
Hon'ble MCLT by Imerim Resclution Prafessionall
fi. |Meme and Registradion Mumbar of the C5 Or. Ahalada Reo Vummenthala,
iresabancy g:of‘esslmal acting as Interim Registraion Ha.:
Flesolution Professianal IBEINPA-D02RO00TA201 T-201 BN 1T 2

. | Address and Emal of the Imerim Resolution  [Fl8t Moo113, Bleck-B, Sn Datts Sai Commercial
Professional, as registared with the Board Complex, Opp: Septhagri Theatra, RTC X Rpads,
Hyderabad— 500020

[Email: rp.ahaladaraniiigmail.com

1. |Address and e-mail o be used for Flat No.113, Block-B, S Datta Sai Commercial
comespondence with the interim resolution Complex, Opp: Sapthagin Thestre, RTC X Roads.|
professions Hyterabad - 500020

Emallid: cirp.nalemssy tibdigmel.com

.| Last date for submission of claims 26.02.2026

12. | Casses of credilors, if any, under clause (] | Mot Applicabla
of sub-sacion iA) of section 21, ascerianed
by the inberim resolution professional

. | Mame of Insolwency Professional identified ko |Not Apglicable
act a5 Authorsed Representative of creditors
n & class (Thres names for each dlass)

! :EJEEI!-JlaﬂI_FoT'l:s am‘l.j g hitps:iibbi gov n'homeidownloads
|bjDetsils of authonzed representsivas "
&re Avalable at biatapplicable

Miofica is hereby givan thatthe Hon'tle National Company Law Trbunal, Hyderabad Bandhl, has ordered the
commercement of Corporale Insolvency Resolsion Process of Ms. Matems Sugar Prvale Limited on
10002 2036 vide its orders in CR{IB} Mo S4THDB2021 dated. 10-2-2026 and the onder was recaived by the
Intzrim Rizsnlulion Professional on 12-02-2026.

Thea creditars of M's. Matems Suger Private Limied ere hereby called upen to submit their cleims with proaf onar
befora 2802 2026 1o te Imerim Riesolution Professional etthe addressmentionad againstendry Mo 10.

The inanicial creditors shal submit their cleims with proofby ectronicmeens oaly. Al other creditors may submit
the claims with proofin persan, by post or by alectonic means.

Afinandal creditor belonging to 8 dass, as listed ageinst the eniryMa. 12, shall indicate its choice of suthorsad
reprasariatie from among e thies insohvency prodessionals Isted against aniny Mo 13 to &ct 85 suthorsed
representafive of the class [spadfy dass] inForm CA.
Submissionaffalse or misleading proofs of claimshall s@racipanalies.

Wame and Signature of Inlerim Resolution Professional:
5dr-C5 Dr Ahalada Rea Vummenthala

Interim Resalution Professional

Mis. Natems Sugar Privete Limited
IBENIPA-DO2IP-NOO0T 4/2017-2018101 72

AFAValid Date: 2711112025 to 311 22026
[Diabe and Place : 13-2-2026, Hydersbed.
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